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ANNEXURE-R-1

Town: Jigani Hobli : Jigani Taluk :Anekal

Survey No 523, 524 and 525 Subject Map

Check Measurement

East – Land Survey No-247

West – Land Survey No-147

North – Land Survey No-245

South - Land Survey No-526 and 527

1. With Reference to the Letter from Tahasildar Office No: - LND/CR/639/23-24 Dated :
02.01.2024.

2. This Survey Sketch designed based upon the letter from Office of the Assistant Director of Land
Records & Survey Settlement No:- ADLR/ANK/MISC/630/23-24 Dated:03.01.2024.

3. The Colored Marked above shows the Land identified at survey No-523,524, 525 of 1 acre
31 guntas. This identified place is used to developed sewage treatment plant for jigani TMC the
survey Sketch for land acquisition is carried out in the presents of the beloved mentioned offices
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“Note: This is a translated copy of the Original Document.”

No-LAQ/CR/04/2023-24 Special Land Acquisition Office
Vishweswaraiah Center Podium Block,

3rd Floor, Bangalore
Dated-02.12.2023

To,
Chief Officer
Town Municipal Council Jigani,
Anekal Taluk, Bangalore Urban,
Bangalore-560105.

Respected Sir,
Sub: Land acquisition process of private land to provide drainage system along

with the sewage treatment plant for Jigani TMC, Anekal Taluk, under the
Right to Fair Compensation and Transparency in Land Acquisition,
Rehabilitation and Resettlement (RFCTLARR) Act, 2013.

Ref: 1. Chief Officer Jigani TMC letter no-JTMC/TS/CR/25/2020-21,
Dated:05.07.2023.

2. No. 324/2021 of original application filed in Hon'ble National Green
Tribunal Principal Bench New Delhi

3. Karnataka Government Order No: RD/76/AQB/2023, Dated:07.10.2023.
4. Deputy Commissioner Bangalore Urban District Letter

No:LAQ/CR/13/2023-24, Dated:16.10.2023.

With respect to the above subject Chief Officer Jigani TMC has submitted a requisition

as per reference (1) regarding case no. 324/2021 of original application filed in Hon'ble National

Green Tribunal Principal Bench New Delhi with respect to the chandapura lake pollution. The

catchment area includes Urban Local Bodies of Hebbagodi CMC, Bommasandra, Jigani and

Chandapura TMC leading to the lake pollution. Regarding the pollution of the lake, it is

suggested to take immediate action to prevent the discharge of untreated water into the canals

joining the Chandapur Lake. This problem requires the provision of sewerage system with

wastewater management units in four urban local bodies as per reference (2)

According to this, private lands have to be acquired to build wetwells and Sewage

treatment plants within the jurisdiction of Hebbagodi City Municipal Council, and the Karnataka

Water Supply and Sewerage Board has requested them to acquire the private lands and give them

to the board.
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Accordingly, transparency in land acquisition process, right to appropriate

compensation, resettlement and reconstruction act-2013 required to set up sewage treatment

plant (STP) for Jigani Town Municipal Council at Survey No. 523, 524, 525 (including 40 feet

approach road) of Hennnagara village. in 60 X 120 meters as per Section 40 of Chapter 05 of

Land Acquisition Act-2013 through land acquisition process through Urgency Clause and

Amendment by the Ministry of Parliamentary Affairs, Government of Karnataka, State Letter No:

No. Vy.Sha.E.03/Sasana/2019 Bangalore, dated: 23-07-2019 Section 10 – A(D) Application of

Social Impact Assessment (SIA Exemption) will be exempted from implementation by the

Government as per reference (3) and published in the State Gazette.

Further, the Deputy Commissioner, Bangalore Urban District has been instructed in

reference (4) of the letter to immediately submit a suitable proposal for issuing a notification as

per Section 11(1) of the Land Acquisition Act for land acquisition of the lands in question.

Accordingly, as per the calculation table prepared as per the guideline rate given by the

Sub-Registrar for the land in question, at Jigani Survey No. 523, 524, 525 therefore for 7200 sq.

mtr. (1 acre 31 Guntas) Total Value of Rs.5,91,07,500/-. It is requested to pay Rs.59,10,750/- to

this office's Deposit Account Number 26572E136, Head of Account : 8443-00-117-0-18-590

through K-2 software or through DD/Cheque as soon as possible.

Sd/-
Special Land Acquisition Officer

Bangalore

“Note: This is a translated copy of the Original Document.”
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ANNEXURE-R-7
JIGANI TOWNMUNICIPAL COUNCIL

Jigani Hobli, Anekal Taluk, Bangalore Urban District.560105
Telephone No: 080-29760400 Email: itstaff_ulb_jigani@yahoo.com

No-JTMC/Health/CR/06/2024-25 Date: 24-06-2024

WORK ORDER

Subject: Operation and Maintenance of Sewage Treatment Plant in Ward No.05 of
Jigani Town Municipal Council.

Reference: 1. Office Quotation Publication Date: 13.06.2024
2. Quotation received on : 17.06.2024

*~**~*
Regarding the above subject, Jigani Town Municipal Council had invited quotation for

operation and maintenance of Sewage Treatment Plant located at Madhumitra and Balaji Layout
(STP) as per reference (1).

As per reference (2) the rate list submitted from your end is less than the rates
submitted by the other bidders. Hence the lowest rate quoted by you is considered and the work
order is issued under the following conditions.

Terms and Conditions:-
1. It is instructed to carry out operation and maintenance of STPs of 120 KLD capacity

located at Madhumitra Layout of Jigani TMC Limits.
2. Collect treated water sample from the plant every month and monthly analysis report to

be submitted to the office.
3. Work to be carried out without disturbing the surrounding residents.
4. Should be committed to making necessary arrangements for the rate they have

submitted.
5. Complaints to be addressed on priority if any received about the Sewage treatment

plant Action should be taken to resolve the complaint on the spot.
6. The bill amount will be paid according to the financial condition of the municipality.

Thaning You,
Sd/-

Chief Officer
Jigani TMC

To,
Dr. Shreekanth Muthnoor, PHD
Bac Treat Environmental Solution LLP,
K K Birla Goa Campus, NH-178 Baypass,
Jhoori Nagar- 403726

“Note: This is a translated copy of the Original Document.”
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